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power. KKNPP Unit-2 is currently under commissioning and is closely following

KKNPP Unit-1 with a gap of nine months.

(¢) The allocation of power from both the units on commencement of

commercial operation has already been made by Ministry of Power as follows :-

Beneficiary State/Union Territory Power Allocated (MW)
Karnataka 442
Tamil Nadu 925
Kerala 206
Puducherry 67
Unallocated 300
TotaL 2000

Accordingly, upon start of commercial operation of the twin units, Tamil Nadu
will receive the largest share of power from the plant. An additional 100 MW from
the unallocated share of KKNPP Unit-1 has also been allocated to Tamil Nadu. The
KKNPP Unit-1 was synchronised with the southern grid on October 22, 2013 and
has since been generating infirm power at gencration levels and for durations
determined by commissioning activities. At present this power is delivered to the
southern grid at interim non-commercial rates mainly to cover cost of fuel consumed

and operation and maintenance expenses etc.

(d) The states of Tamil Nadu, Karnataka, Kerala and Union Territory of
Puducherry will be benefited from this project. Andhra Pradesh had relinquished its
share from this project at the time of allocation by Ministry of Power. Start of work
on first phase of nuclear power park comprising six units of 1500 MW each at
Kovvada in Andhra Pradesh is envisaged in the Twelfth Five Year Plan, which will

benefit the states in the southern region.
Exemption of nuclear plants from Environment Protection Act

2804. SHRI AJTAY SANCHETI : Will the PRIME MINISTER be pleased to

state :

(a) whether the nuclear power plants in the country are not subject to
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Environment Protection Act that covers other energy generation plants, if so, the

reasons therefor; and

(b) the details of the mega N-Power plants finalized without paying due

consideration to environment?

THE MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE (SHRI V.
NARAYANASAMY) : (a) No, Sir. All nuclear power plants are subject to the

Environmental Protection Act.
(b)y Does not arise
Infrastructure Development of North-Eastern States

2805. SHRI TARUN VIJAY : Will the Minister of DEVELOPMENT OF NORTH
EASTERN REGION be pleased to state :

(a) the major achievements in infrastructure development in all eight NE
States in the region of laying new railway lines, highways, bridges, village

connecting road, sports stadiums, etc; and

(b) how many student from various North Eastern States are studying in

other parts of the country, State- wise details?

THE MINISTER OF STATE IN THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION (SHRI PABAN SINGH GHATOWAR) : (a) Major
achievements in infrastructure development in eight North East States inter-alia
include augmentation of railway network, augmentation of road connectivity under
SARDP-NE and PMGSY, improvements of airports and enhancement of air

connectivity.

To augment railway network, 14 new lines, 4 gauge conversion and 2
doubling projects have been taken up in North Eastern Region. During Tenth Plan,
21 km new line, 732.57 km gauge conversion have been completed. During Eleventh
Plan Period, 5 new lines and 1 doubling projects have been sanctioned and 285.17
km new line, 797.26 km gauge conversion and 31 km doubling have been completed.
During 2012-13, 61 km new line and 196 km gauge conversion totalling 257 km have

been completed in North Eastern Region.



